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lo r  manufacture o f coir products, sub­
ject to an export obligation o f  75 per 
cent of its production. Recently, the 
case was reviewed and, in order to 
ensure that there is no chance of such 
licensing having an adverse impact on 
domestic production, the export obli­
gation was increased to 100 per cent of 
its production.

Even so. the whole question of 
mechanisation is presently under re­
view to determine what impacts, if 
any, this will have on employment in 
the non-mechanised sector and Gov­
ernment will take a final decision 
a fter taking all relevant aspects Into 
consideration.

Irregularities In the Disposal of 
Metal Scrap

5608. SHRI VASANT SATHB; Will 
the Minister o f  DETCNCE be pleased 
to state:

(a) whether the Government are
■aware o f  serious irregularities not
fraudulent activities In tbe disposal of 
metal scrap by the ordnance factories 
to the contractors;

(b ) the nature o f complaints recelv- 
« d  in this regard and details o f action 
taken;

(c ) whether Government would con­
sider a suitable change in existing pro­
cedure o f  disposal o f metal scrap by 
the ordnance factories; and

(d) If so, furnish details o f changes 
proposed In the existing procedure 
to  weed out the organised vested in­
terest?

THE  MINISTER  OF STATE IN 
TH E MINISTRY OF DEFENCE 
(PROF. SHER SINGH): (a ) The 

Government sometimes receive com­
plaints from  uosuoeesaful/diaappoint- 
ed tendrers about the disposal o f metal 
•crap b y  tiie Ordnance factories.

(b ) A e  general nature e f eon*
plaint is favouratism. The complaints 
are Investigated and i f  considered 
tiecOsary, Board o f Enquiry is abo 
appointed by  the BOOT.

S I  LS— 5

(c ) and (d ). No, Sir. The ousting 
procedure was adopted in July 1078 
as *  result o f the recommendations of 
a Study Group sec up for this pur­
pose, and it contains measures to d i^  
courage organised vested interests.
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Uat ef Import of TV f n w i i n t  hr 
Fahtte Sector Unit tm n— n tw *

-6700. SHRI P. 8 . RAM AU NGAM : 
W ill the Minister o f  ELECTRONICS 
be pleased to state:

(a ) the name o f the public sector 
■alt in Bangalore which is reported to 
have submitted a list o f  Imports o f TV 
components in 1672 for scrutiny with 
m i n i  to indigenous availability or 
possibilities o f indigenous production; 

tb) the fate o f that list; and

(c ) the step up since made 1a  indi­
genous output o f such components?

THE PRIME MINISTER (SHRI 
MORARJI D ESAI): (a ) No such list 
was submitted to Government for 
scrutiny in 1972.

(b ) and (c ).  Do not arise.

Foreigners set allowed te eater 
Darjeeling

5701. SHRI AM AR RO Y P R A - 
DHAN: W ill the Minister o f  HOME 
AFFAIRS be pleased to state:

(a ) whether foreigners are not 
allowed to enter certain areas of the 
Darjeeling District;

(b) If so, the reasons thereof; and
(c) whether Government have also 

received any communication from the 
State Government of West Bengal in 
this regard?

THE MINISTER OF STATS IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK L A L  M AND AL):
(a ) and (b ). For reasons o f  security, 
certain areas in north east India, In­
cluding the Darjeeling district, w et* 
declared as restricted areas under the 
Foreigners (Restricted A n a s) Order, 
1983. Foreigners desiring to visit 
these axjeas are required to obtain 
special permits from  the prescribed 
authorities. However, foreign tourists 
are allowed to visit Darjeeling town 
and certain other nearby places o f 
tourist Interest Ifeey do not need 
any penults for a period o f upto 15 
days provided they travel by air to  
Bagdogra.

(c ) No communication in this re­
gard has been received from  the State 
Government o f  West Bengal recently.

Shortage of C em m t te Delhi

5702. SHRI SHANKERSINflJI 
VAGHELA: Will the Minister o f 
INDUSTRY he pleased to stale:

(a) the e z to it  to which the sheet* 
age o f  cement Is being felt ia  the 
country end particularly in Delhi;




